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MR. CHAIRMAN: May I say, Prof. 
Chattopadhyaya, that we are not examining 
the status of women from the cradle to the 
grave? We are only concerned with the kind 
of punishments which the Law Commission 
has suggested. 

PROF. D. P. CHATTOPADHYAYA: Sir, 
the Law Commission has not been referred to 
in the question. It has been there in the 
answer. The question is of a large anvil that 
these are the difficulties that the women are 
subjected to. So, my question is this. As it has 
been pointed out by Bhupesh Babu, it should 
not be looked at from the very limited legal 
angle. The Social Welfare Ministry has also 
looked into it when some measures are 
thought of and laws are brought about. There 
is this social problem, the status of women. 
But the labour laws are titled against women 
the divorce laws are titled against women. 

MR. CHAIRMAN: Mr. Chattopadhyaya, 
what is your question? 

PROF. D. P. CHATTOPADHYAYA: The 
question is that when these laws were brought 
about, then the larger social aspect namely, 
the employment angle was tilted against 
women, the divorce laws were tilted against 
women, compensation to the woman after the 
dissolution of the marriage was tilted against 
her. And somebody was talking of the case 0f 
Dharmendra and Hema Malini. This is a very 
sensational one and drew our attention. But 
thousands of cases like this are happening and 
the women are being deserted, and they have 
no money. Hema Malini has money to look 
after herself. So, what happens to these 
thousands of women who are deserted? 
Houses are broken, women are deserted by 
men and they have no fathers to look after 
them and no brothers to look after them. So, 
laws are brought about but these things should 
be looked into. I want to know whether these 
questions will be looked into. 

MR. CHAIRMAN:     Mr.    Chattopa-
adhyaya, it is very    interesting    but 

irrelevant to the question. I am sorry, I have to 
rule it out. Now, we will pass on to the next 
question. Question No. 162. 

Naval activity by super powers in the 
lindian Ocean 

*162. SHRI PRAKASH MEHROTRA: 
Will the Minister of DEFENCE be pleased to 
state: 

(a) whether Government have prepared 
any new defence perspective in view of 
increased naval aetivity by super powers in 
the Indian Ocean, presence of the Soviet 
troops in Afghanistan and large scale arms 
build-up by Pakistan; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE AND DE-
PARTMENTS UNDER THE CHARGE OF 
PRIME MINISTER (SHRI C. P. N. SINGH): 
(a) The maintenance of absolute Defence 
preparedness at all times is one of the 
imperatives of our national policy. Prevalent 
and foreseeable geo-strategic factors are fully 
taken into account in formulating our defence 
perspective plans. 

(b) It will not be in the interest of national 
security to reveal further details. 
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SHRI N. K. P. SALVE: Sir. I may 
ask... 

MR. CHAIRMAN: You cannot ask the 
question when another question is being 
answered, Mr. Salve. (Interruptions), 

SHRI C. P. N. SINGH: Sir, the hon. 
Member has given us the information 
which I think every Indian is aware of 
and we are very worries too. But, as he is 
well aware, we have always taken every 
step to defuse situations like that. But if 
some super powers are moving their 
various naval ships etc. we cannot do 
much about it. We have made objections 
and we have brought up these matters. 
The Prime Ministers has also said that the 
tension in this area should be defused and 
these are the steps that we have taken. 

MR. CHAIRMAN: Yes, your second 
supplementary. 

 

 
SHRIMATI INDIRA GANDHI: Sir, 

there is no loubt that countries such as 
ours have had a raw deal. I think, there is 
justice in what Mauritius says but we 
have not taken a formal view on the 
matter.    (Interruptions). 

SHRI G. C. BHATTACHARYA: We 
want to know whether you will take any 
view or you will leave it just like that. 

MR. CHAIRMAN: Yes, the Lady 
Member.    (Interruptions), 

SHRI PRAKASH MEHROTRA: Sir, I 
have to ask the second supplementary. 

MR. CHAIRMAN; All right, what is 
your second supplementary. 
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SHRIMATI AMARJIT KAUR: Sir, in 
view of massive build-up by the super powers 
in the Indian Ocean, I would like to know as 
to what steps does the Government propose to 
take to rectify inadequacy of our naval 
defence. 

SHRI C. P. N. SINGH: The Government is 
aware of the largescale arms build-up and also 
of the naval build-up in the Indian Ocean. The 
assessment of the national security en-
vironment is a continuing process and the 
increased naval activities will be 

taken into account and adequate defence 
preparedness is being maintained. 

 
MR. CHAIRMAN: Yes, Mr. Salve now. 

SHRI PILOO MODY. Is there no 
Opposition in this House? Four Members 
from there have been allowed. 

MR. CHAIRMAN: I am coming round; 
you will get share equal to yourself. 

SHRI N. K. P. SALVE: As the demands of 
the nations in the Far East.'.. 

 
SHRI N. K. P. SALVE: Just as the demands 

of the nations in the Far East, South-East Asia 
and South Asia become more strident and 
persistent for declaring the Indian Ocean as a 
peace zone, there was almost a competition 
amongst the super powers to augment 
massively their naval strength and now we 
hear that the United States of America has 
built up a massive nuclear base at Diego 
Garcia. I would like to know from the 
Defence Minister whether it is correct that in 
the last few days, there have been activities of 
Dieg0 Garcia reported in the papers and news 
has been trickling in dribblets that there has 
been a large build-up of the nuclear base as 
such, and if it is so, I would like to 
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know as to how does that affect our defence 
strategy. 

SHRI C. P. N. SINGH: Sir, we are also 
aware of the reports that the hon. Member 
referred to, but not confirmed by government's 
sources. As far as our preparedness goes, I 
have already answered that we are quite 
prepared for any such super power events that 
may take place in future. I am sure, the hon. 
Member will appreciate that India has always 
held that attitude and we take necessary steps 
to augment our defence equipments and we 
are always in the stage of preparedness. 

 

 
SHRI DINESH GOSWAMI: With the 

nuclear development at Diego Garcia and 
Pakistan going nuclear, the situation is very 
much disturbing. Apart from our defence 
preparedness, the details of which, 
undoubtedly, no Government will give, I 
think, the time also calls for building up 
national and international pressures. In that 
context, may I know what steps the Gov-
ernment is taking for calling a conference of 
littoral countries so far as Indian Ocean is 
concerned? We also know that some of our 
friendly countries, as reports go, are helping 
Pakistan in building a nuclear device. I would 
like to know whether the Government is 
taking up this matter with the friendly 
countries to build up international pressure to 
make the world community realise the dangers 
of nuclear armament in this region. 

SHRIMATI INDIRA GANDHI: Sir, we 
have been constantly drawing the attention of 
the world to the dangers of the situation. The 
hon. Member knows that all the littoral 
countries were united in the demand that the 
Indian Ocean should remain an area of peace. 
But it is true that some countries have offered 
military bases to big powers. 

SHRI SADASIV BAGAITKAR: Sir,...   
{Interruptions). 

MR. CHAIRMAN: Your time will come 
later on. I have called Mr. Bagaitkar. This 
side will otherwise become so insistent that 
you would not get a chance at all. 
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SHRI SADASIV BAGAITKAR: Sir, 
may I know from the hon. Minister 
whether, in view of the situation which 
has developed in the Indian Ocean, in the 
context of Diego Garcia, the Government 
of India will make special efforts to 
support the demand by Mauritius? 
Obviously, one way out of this can be 
this. If Mauritius is in a position t0 claim 
the island, and which is theirs, I believe, 
much of the point of tension, cause of 
tension, can be removed. May I know 
from the hon. Prime Minister whether the 
demand made by Mauritius would be 
supported fully and international efforts 
will be made to get them back Diego 
Garcia? 

 

SHRIMATI INDIRA GANDHI: Sir, 
at this moment, I am not prepared to say 
more than I already have. 
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SHRI C. P. N. SINGH: Sir, so far as 

the hon. Member is concerned, I would 
like to allay his fear which are not really 
substantial because the defence 
preparedness of our nation is 
unquestionable. So far as the other aspect 
of the atomic bomb is concerned, we 
have always kept up the argument and it 
has been our policy that the atomic 
energy is only to be utilized for peaceful 
purposes. 

SHRI M. R. KRISHNA: Sir, you 
called me. 

MR. CHAIRMAN: Yes, you ask the 
question. (Interruptions). I think after ten 
minutes nobody will have a chance. 

SHRI JAGISH PRASAD MATHUR: 
Sir, you pointed me out. 

MR. CHAIRMAN: Let him finish first. 
(Interruptions). There are some Members 
who raise their hands even before the 
question is put. 

SHRI M. R. KRISHNA: Sir, rightly we 
are not the members of the Warsaw Pact 
or the NATO powers. The Warsaw 
countries guided by the Soviet Union 
military strategies are very definite that 
the NATO with the help of the USA is 
going to attack Russia and therefore, they 
want to prepare themselves for this. It is 
said that nearly 60 per cent of the missiles 
in the Indian Ocean are concealed and un-
known and they cannot be detected. 

MR. CHAIRMAN: What can we do 
about it? 

SHRI M. R KRISHNA: Therefore, the 
danger for India in the Indian Ocean in 
greater compared to the other countries. 

MR. CHAIRMAN: Have you any 
suggestion? 

SHRI M. R, KRISHNA: And because 
of our neutral and peaceful attitude the 
danger is increasing. The countries, like 
Maldives and other countries, wanted to 
create international opinion against these 
powers having control in the Indian 
Ocean. 

MR. CHAIRMAN: What is your 
question? 

SHRI M. R. KRISHNA: I want to 
know whether the Government of India 
has been approached by Maldives and 
other countries, like Indonesia, and 
whether the Government of India will be 
able to give a lending hand to them 
because militarily we cannot face the 
NATO or the Warsaw. 

SHRIMATI INDIRA GANDHI: It is 
India which took the lead in this matter. 
Maldives have also arised the question 
and, as I have said, all the littoral States 
and the various Islands supported us in 
this matter. 

SHRI G. C. BHATTACHARYA: 
Apparently, I am pointing out to the three 
contradictions. Firstly, the hon. Prime 
Minister says that fighting is the concern 
of these two powers. Secondly, she says 
that they are fighting and are trying to 
shift the centre far away from their 
countries. Thirdly, Sir, Mauritius is a very 
friendly country. What will happen 
because of this shifting of the centre of 
rivalry? If Mauritius is demanding the 
return of the island and the Prime 
Minister is saying that we are not taking a 
formal view, what will be the 
international repercussions of this 
statement? Mauritius is a country which is 
also demanding return of the island which 
will, in a way, remove the danger of the 
rival powers shifting the centre to our 
theatre. Therefore, I am asking a specific 
question whether she will make an effort 
to help Mauritius in its demand to have 
international support and form 
international opinion so as to compel 
Britain and the USA to return Diego 
Garcia to Mauritius. 
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SHRIMATI INDIRA GANDHI: I have 
already replied to most of the question. Much 
as we should like to think that such 
international opinion has any effect on these 
big powers, it is our experience that it does 
not have much effect. 

 

SHRI T. ALIBA IMTI: I want to put a 
small question. In case any hostility arises or 
if a war breaks out with any power, it will be 
the armed forces personnel— the Air Force, 
the land forces and the Navy—who will fight 
against this aggression. My question is 
whether the armed forces personnel are being 
properly looked after by us or not, whether 
there are solid and dedicated persons in the 
three services or not, whether in the case of 
their promotion, their service conditions and 
other things, they are being looked after. I will 
be happy if the Minister could reply that these 
very important services of our country are 
being properly looked after. 

MR. CHAIRMAN: What is your question? 
SHRI PILOO MODY: Are we looking 

after our defence personnel? That is the 
question. 

SHRIMATI INDIRA GANDHI: It is a 
very good question. 

MR. CHAIRMAN: You want to reply? 
SHRI C. P. N. SINGH: Yes, Sir, I have to 

reply. The hon. Member has expressed 
concern about the defence forces. I can assure 
him that we are doing our best and we try and 
make all the requisite and required improve-
ment in their conditions. 

 



35 Written Answers        [ RAJYA SABHA ] to Questions 36 

Mr. Moshe Dayan gave to Mr.    Vajpayee  
when  he  came here? 

 
SHRIMATI INDIRA GANDHI: Sir, 

I do not think the Soviet Union is 
going to cross from Afghanistan on 
to the Indian Ocean. 

MR.   CHAIRMAN;     Question   hour 
is over. , 

WRITTEN ANSWERS TO 
QUESTIONS 

Decrease in turnover of the National Small 
Industries Corporation 

•163. SHRI R.  R.  MORARKA; SHRI 
PILOO MODY: 

Will the Minister of INDUSTRY be pleased 
to state: 

(a) whether it is a fact that there 
has been 59 per cent decrease in the 
turnover of the National Small Indus 
tries Corporation in 1978-79 as com 
pared to that during the previous 
year; and 

(b) if so, what are the reasons 
therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) and (b). Yes Sir. There was a 
decline in turnover of the National 
Small Industries Corporation by 
about 62 per cent in 1978-79 as com 
pared to the previous year. As 
would be seen from the Statement 
placed on the Table of the House; the 
decline in the turnover was due to 
factors like discontinuation of 
distribution of brass scrap obtained ■ 
from Ordnance Factories 
by the Corporation to small scale units and 
the reduction in the volume of machinery 
advanced on Hire Purchase basis to small 
entrepreneurs. 

  

 

Representation    from the Engineering 
Supervisory staff    Association    of 

Burn Standard Company Ltd. 
*164.  SHRI JAHARLAL     BANERJEE: 

SHRI AHMAD HOSSAIN 
MONDAL: 

SHRI      PRASENJIT      BAR-
MAN: 

Will the Minister of     INDUSTRY be 
pleased to state: 

(a) whether Government have received any 
representation from the Engineering 
Supervisory Staff Association, Burn Standard 
Company Limited, Burnpur regarding the gri-
evances of the supervisory staff of the 
organisation in respect of their pay-scales etc; 
and 


